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5. CP(IB) 170/2017 - [CA(IB) 543/2017] MBL Infrastructure Ltd.

ORDER

Ld. Counsel for the Resolution Applicant is present.

Resolution Applicant has filed an application u/s. 60(5)(c) of the
Insolvency and Bankruptcy Code, 2016.

List it on 20/12/2017. Resolution Professional is directed to be
present on that day.Resolution Applicant is directed to serve notice

on the Resolution Professional and Committee of Creditors.

Certified copy of the order may be issued immediately after

compliance of all requisite formalities.
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